GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
LOK SABHA
UNSTARRED QUESTION NO. : 801
(To be answered on the 379 December 2015)

RE-OPENING OF RUPSI AIRPORT

801. SHRI BADRUDDIN AJMAL

Will the Minister of CIVIL AVIATION
ofloR2 feiatrotol #pil be pleased to state: -

(a) whether the re-opening of the Rupsi Airport in Dhubri, Assam for
civil and airforce operation is delayed for want of clearance from the
Ministry of Environment and Forests;

(b) if so, whether the Ministry has taken up/Proposes to take up theissue
with the Ministry of Enviornment and Forests for early an solution;

(c) if so, the detailsthereof and if not, the reasons ther efor; and

(d) thetime by which the said airport islikely to be operational ?

ANSWER

Minister of Statein the Ministry of CIVIL AVIATION
oI1R foiiToTel FPIICI 31 354 i (Dr M ahesh Shar ma)

(@) to (d): The State Government of Assam had carried out joint survey of
Rupsi Airport land with Indian Air Force and Airports Authority of
India officials and demar cated the boundary of the airport land. After
scrutiny of records, it was found that 517.27 acres of the airport land was
notified asforest land. The DFO, Prabatijhora Forest Division has taken
up theissue with the office of Principal Chief Conservator of Forests and
Head of Forest Force, Assam for de-notification of the land. No concrete
timeframe for operationalisation of the airport can be given at this stage.
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